
CENTRAL ADMINISTRATIVE TRIBUNAL 
PRINCIPAL BENCH: NEW DELHI 

 
OA NO.162/2019 
MA No. 202/2019 

 
New Delhi this the 16th day of January, 2019 

 
HON’BLE MS. NITA CHOWDHURY, MEMBER (A) 
HON’BLE MR. S.N. TERDAL, MEMBER (J) 
 
Manjeet Kumar  
Aged about 26 years, 
S/o Sh. Dhoom Singh, 
Present Address: 5158, Main Road, 
East Seelampur, 
Gandhi Nagar-110031, 
Permanent Address: Village-Shakalpura, 
Post-Chirori, Distt. – Ghaziabad (UP). …Applicant 
 
(By advocate:  Mr. Smnath Bhattacharya) 
 

Versus 
 
1. The Staff Selection Commission 
 Through its Chairman, Northern Region, 
 Block-12, CGO Complex, 
 Lodhi Road, New Delhi-110003. 
 

2. The Commissioner of Police, 
 PHQ, MSO Building, IP Estate, 
 New Delhi. 
 

3. The Deputy Commissioner of Police, 
 Recruitment Cell, Kingsway Camp, 
 New Police Line, Delhi.   …Respondents 
 

ORDER (Oral) 
 

By Ms. Nita Chowdhury: 



 The applicant has filed this Original Application   seeking the 

following reliefs:- 

“(a) to direct the respondents to consider the representation 
dated 17.12.2018 filed by the applicant marked as 
Annexure-A-1 with this Original Application and pass an 
appropriate order(s) and declare the result of the 

applicant. 

(b) to pass any other relief(s)/direction(s) as this Hon’ble 

Tribunal may deem fit and proper in the facts and 

circumstances of the case.” 

2. When the matter is taken up for admission, it is noted that 

there is no impugned order listed by the applicant of this OA, 

instead he has filed his OA after saying that he has preferred a 

representation to the respondents which has not been disposed of.  

The representation is shown to be of 17.12.2018.  Hence, it can be 

said that the respondents have not been given sufficient time to 

dispose of the same.  Hence, the applicant is first directed to wait 

and obtain the answer on this or prefer the OA after a lapse of 90 

days of not receiving any answer from the respondents.  

3. With the above directions, the OA stands disposed of at the 

admission stage itself. MA seeking exemption also stands disposed 

of.    



 

(S.N. Terdal)     (Nita Chowdhury) 
Member (J)     Member (A) 
 
/lg/ 
 


